NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

IA g6 / Z01%F cwd IA 83 of 2017 in C.P. No. 30/241-242/NCLT/AHM/2016

Coram: ' ~ Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26.04.2017

Name of the Company: - Chimanlal Ramiji Savla & Ors.
V/s. '
‘Flagship Realty Pvt. Ltd. & Ors.

- Section of the Companies Act: Section 241-242 of the Companies Act, 2013 _

S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION _ SIGNATUU

1. Wore R ValsnaNy

. .’NW . N "

" Learned Advocate Mr. Arvinda S. with Learned Advocate Mr. Navin Pahwa present
for Petitioners. Learned Senior Advocate Mr. Saurabh Soparkar with Learned
Advocate Mr. Kunal Vaishnav present for Respondents no. 1 and 3.

Learned Counsel appearing for original petitioners requested time to file reply in IA
83/2017 filed by original Respondents.

Original petitioners shall file reply in IA 83/2017 within two weeks serving a copy
in advance to Original Respondents.

List the matter 18.07.2017. _ _ -
A_— - i \ M AL \I/
_ Bl RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 26™ day of April, 2017.



